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Corruption
•M*. Shri B u i Krishan: Will the

Trine Minister be pleased to refer 
to the reply given to Starred Quest­
ion No. 472 on the 2nd December,
1958 and state:

(a) whether departmental enquiry 
regarding certain allegations of coi- 
ruption against the officer concerned 
has since been completed; and

(b) if so, the result of the enquiiy 
held?

The Depnty Minister of External 
Affairs (Shrimati Lakshml Menon):
(a) The officer concerned has since 
resigned from Service Consequent­
ly, the departmental enquny con­
templated against him has been drop­
ped

(b) Does not arise

Use of Fertilizers in Tea Gardens
*705. Shri Rameshwar Tantia: Will 

the Minister of Commerce and Indus­
try be pleased to state.

(a) whether it is a fact that the 
supply of fertilizers to the tea gardens 
has been reduced as compared to last 
year; and

(b) if so, what will be its effect on 
the tea crop9

The Deputy Minister of Commerce 
and Industry (Shri Satiah Chandra):
(a) Yes, Sir

(b) It is not possible to assess the 
precise effect of the short supply of 
fertilizers on the tea crops

Artificial Silk and Cotton and Silk 
Fabrics

*708. Pandit D. N. Tiwary: Will the 
Minister of Commerce and Industry 
be pleased to state

(a) whether it is a fact that the 
discontinuation of protection to arti­
ficial silk and cotton and artificial silk 
mixed fabrics has affected the indus­
try adversely;

(b) whether some units have closed 
down and some are likely to be closed 
down very soon; and

(c) if so, the steps proposed to be­
taken m the matter?

The Minister of Commerce (Slut 
Kanungo): (a) No, Sir

(b) Government are not aware o f 
any closures or likely closures

(c) Does not arise

National Tribunal for Cantonment 
Board Employees

*707. Shri S. M. Banerjee: Will the 
Minister of Labour and Employment
be pleased to refer to the reply given* 
to Starred Question No 243 on the 25th 
November, 1958 and state whether the 
National Tribunal set up to consider 
all outstanding demands of Canton­
ment Board employees has since 
started its work’

The Deputy Minister of Labour (Shrfc 
Abid All): Yes
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